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 Family Courts (Kerala) Amendment Rules, 2022

* Coal Blocks Allocation (Amendment) Rules, 2026

* Rules of Business of the Government of Kerala [2nd Amendment] Rules, 2022
* Rules of Business of the Government of Kerala [Amendment] Rules, 2022

* Rules Regulating the Conditions of Service, Duties, Remuneration, etc., of the Advocate General
and Additional Advocate General, Kerala (Amendment), 2022

* Kerala Treasury (First Amendment) Rules, 2022

State Act [3]
* Kerala Finance (No. 2) Act, 2022
* Kerala Appropriation (No. 7) Act, 2022
* Kerala Appropriation (No. 8) Act, 2022

State Rules/Regulations [26]

¢ Jammu and Kashmir Ministerial Staff of the Subordinate Courts (Recruitment and Conditions of
Service) Rules, 2016

* Kerala Co-operative Subordinate Service (Amendment) Rules, 2022

* Kerala Government Law Officers (Appointment and Conditions of Service) and Conduct of Cases
(Amendment) Rules, 2022

* Kerala Government Servants&apos; Conduct (Amendment) Rules, 2021

* Indian Systems of Medicine (Kerala) Service Amendment Special Rules, 2022

* Indian Systems of Medicine (Kerala) Subordinate Service Amendment Special Rules, 2022
* Kerala Jail Subordinate Service (Amendment) Special Rules, 2022

* Kerala Medical Education (Nursing in Hospital Wing) Subordinate Service (Amendment) Rules,
2025

* Kerala Police Service (Amendment) Special Rules, 2022
* Kerala Service (First Amendment) Rules, 2022
* Kerala Service (Amendment) Amending Rules, 2022

* Special Rules for Special Recruitment from Among Members of the Scheduled Castes/Scheduled
Tribes to the post of Circle Inspector in the Excise Department, 2021

* Special Rules for the Kerala Animal Husbandry Subordinate Service (Amendment), 2022
« Kerala State and Subordinate Services (2°¢ Amendment) Rules, 2022

» Kerala State and Subordinate Services (3™ Amendment) Rules, 2022

* Kerala State and Subordinate Services (Amendment) Rules, 2022

* Kerala State Water Transport State Services (Amendment) Special Rules, 2025

* Kerala State Water Transport Subordinate Service Special Rules, 2025

* Kerala Technical Cell of the Housing Department (Office of the Housing Commissioner) State
Service Special Rules, 2022

* Kerala Transport Service (Amendment) Rules, 2026
* Kerala Transport Service (Amendment) Special Rules, 2022
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* Kerala Public Service Commission (Consultation by Corporations and Companies) Amendment
Rules, 2022 (1)

* Kerala Co-operative Societies (Fourth Amendment) Rules, 2022

* Kerala Shops and Commercial Establishments (Amendment) Rules, 2022

* Kerala Shops and Commercial Establishments (Amendment) Rules, 2022 (1)
* Kerala Public Enterprises Selection and Recruitment Board Ordinance, 2022
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